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Date: May 15, 2026 
 
To,  
Corporation Finance Department 
Securities and Exchange Board of India 
Division of Corporate Restructuring 
SEBI Bhawan, Bandra Kurla Complex, 
Bandra (East), Mumbai – 400 051 
                  
Dear Sir / Madam, 
 
Sub: Submission of Public Announcement for Buyback of Equity Shares of CyberTech Systems 
and Software Limited (“Company”) 
 
This is with reference to the captioned subject and in continuation of our submission of the Board 
resolution dated May 14, 2026. 
 
In compliance with Regulation 7(ii) of the Securities and Exchange Board of India (Buy-back of 
Securities) Regulations, 2018, as amended (“SEBI Buyback Regulations”), we hereby submit 
copies of the Public Announcement dated May 14, 2026, which was published on May 15, 2026, 
in the following newspapers: 
 
Newspapers Language Editions 
Financial Express English All Editions 
Jansatta Hindi All Editions 
Navshakti Marathi Mumbai Edition 

 
We request you to take the above information on record. 
 
Thanking You, 
Yours Faithfully, 
FOR CYBERTECH SYSTEMS AND SOFTWARE LIMITED 
 

 
Sarita Leelaramani 
Company Secretary and Compliance Officer  
Membership No.: A35587 
 
Encl.: As above 
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